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MR. DEPUTY-SPEAKER: | will allow you to associate with it.

...(Interruptions)
SHRI S.S. PALANIMANICKAM (THANJAVUR): Sir, | have given notice to raise an important issue,....(Interruptions)
MR. DEPUTY-SPEAKER: He has given notice of an Adjournment Motion. After that, you will be getting the chance.

...(Interruptions)

SHRI S.S. PALANIMANICKAM : Sir, every day, you are giving chance to these people. | am very rarely raising any
issue....(Interruptions)

SHRI ADHI SANKAR (CUDDALORE): We came to Parliament at Eight of the Clock in the morning and submited the
'Zero Hour' notice. It is listed as number one in the list....(Interruptions)

MR. DEPUTY-SPEAKER: Shri Palanimanickam, | am telling you that in the order of preference, Adjournment
Motion comes first. You are a senior Member. You should know about it. After that, you are getting the chance. Why
are you becoming so impatient now?



